FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S OUR CO.
RELEVANT PARTICULARS

1. |Name of corporate debtor M/S OUR CO. INFRASTRUCTURE
DEVELOPERS PRIVATE LIMITED
2. |Date of incorporation of corporate 13.09.2007
debtor
3. [Authority under which corporate ROC Delhi
debtor is incorporated / registered
4. |Corporate Identity No. / Limited U45400DL2007PTC168129
Liability Identification No. of
corporate debtor
5. |Address of the registered office and |EWS/DDA Block-A, Flat No.-708, DLF
principal office (if any) of corporate |Capital Greens Shivaji Marg, Moti Nagar,

debtor Karampura, New Delhi - 110015
6. [Insolvency commencement date in  |17.02.2025 (Order Uploaded on
respect of corporate debtor 28.02.2025)
7. |Estimated date of closure of 16.08.2025

insolvency resolution process
8. |Name and registration number of the |Mr. Abhimanyu Mittal

insolvency professional acting as IBBI Regn. No.: IBBI/IPA-001/IP-
interim resolution professional P01870/2019-2020/12893

9. |Address and e-mail of the interim 29FF, The White House, Sector - 57,
resolution professional, as registered |Gurgaon, Haryana, 122003

with the Board ca.mittalabhi@gmail.com

10.|Address and e-mail to be used for  |Address: 109, Surya Kiran Building, 19,
correspondence with the interim KG Marg, Connaught Place, New Delhi,
resolution professional Delhi, 110001

cirp.ourcoinfra@gmail.com
11.[Last date for submission of claims 16.03.2025

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
Corporate Insolvency Resolution Process of the M/s Our Co. Infrastructure Developers Private Limited on 17th
January, 2025. (Order uploaded on the Hon'ble NCLT website on 28.02.2025)

The creditors of M/s Our Co. Infrastructure Developers Private Limited., are hereby called upon to submit their
claims with proof on or before 16.03.2025 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. .Sd-

Abhimanyu Mittal

Interim Resolution Professional,

OUR CO. INFRASTRUCTURE DEVELOPERS PRIVATE LIMITED

IP Registration Number: IBBI/IPA-001/IP-P01870/2019-2020/12893

(Authorization for Assignment valid till: 31/12/2025)

Regd. Add.: - 29FF, The White House, Sector - 57, Gurgaon, Haryana ,122003;

Regd. email Id: ca.mittalabhi@gmail.com

Date: 02.03.2025 Correspondence Address: 109 (First Floor), Surya Kiran Building, 19,
Place: New Delhi Kasturba Gandhi Marg, New Delhi-110001, Email: cirp.ourcoinfra@gmail.com
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SUNDAY, MARCH 2, 2025

PUBLIC NOTIGE
FOR

CHANGE OF MANAGEMENT OF
M/S aAAaRAMBH SECURITIES LIMITED

This i ta nfarm you thal Mis AARAMBH SECURITIES LIMITED ("Company™| hawving ragiiration

numier UaT 12000 996PLLDTSERT

i a4 Non-Banking Firanchl Company and bave a vidid

GCesificase of Regsiraban vide B-14 01672 dated F8th August 2000 Esued by the Reseres Bang
of India under Sachon 45 |4 of iha Reserve Bank of Indis Acl 1934 for cemying on busmness of

MBF]
In tesms of compliance o

f pravision contained in pera 423 of Resarve Bank of India (Mon-Banking

Financial Company Scale Based Regulalan) Dieclions, 2021 daled Olober 19, 2023, The
Company apolied to the Reserss Bank of ndia, Departrnent of Supesvision [NEBFC) seeking prios
approval far & change in the managemsant of the Compary. Upan rewiew, the Resarve Benk of
India granied it= approval, vide ND Ref. No. ST03/NBFC-BL/24.03.031/2024-25 dated 16th

January, 2025 for the proposed changa m mansgement

Accordingly, after expiry of 30 days from the dale of publication of this notice tha: changs of
manggement of the Company, Mr. Abhishak Dhawan and Mr. Ravneat Singh shell be sppoinfed
as raw Directors of the Company and Mr. Shanli Swaraop Goyal and M. Gayatn Dayl Goyal shall

be rasigned froan Iha board of the Comgany

Any parsan including creditar having any algection (o his change in makagamenl of the Companny
may wiite i the Company 8t its regsiered office st Mis AARAMBH SECURITIES LIMITED, 1-E-
3, Jhande 'Walan, Link Road, Swami Ram Tirth Nagar, Central Delhi, Mew Delhi-110055,
India, Obsaciions may also be sen | 1o theGeneral Manager of the Deparimen? of Supervizion

(MBFC), Resersa Bank of Indie, &

. Sanszd Marg, Mew Delhi-110001

This ratice |3 being given = terms |:-1 comgpliance with Faragraph 423 of the Resarve Bank of India
iMon-Banking Financial Compeny - Scale-Baszad Regulation) Diractons, 2023

Dats : 01.02.2025
[E N o

Iszued by

M OO TR LIWITED

HIMNDLLIA,

RRM - AMIT KAUSHIK - Mob. No. 9587088333

HINDUJA HOUSING FINANCE LIMITE

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.

Name of Borrowers/Guarantors
& Date of NPA

Demand Notice Date

Amount Outstanding

Details of Inmovable Property

Email: auction@hindujahousingfinance.com
s[RI T S WA WSE Branch Office: F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali, Ghaziabad, 201019

. ALM - ARUN MOHAN SHARMA - Mob. No. 8800898999

CLM - GAURAV RATHORE - Mob. No. 9999243349 J

CRM - AKASH - Mob. No. 9990623685

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
In respect of loans availed by below mentioned borrowers / guarantors through HINDUJA HOUSING FINANCE LIMITED,

32.

Mr. Surjeet Singh, Mrs. Annu Chauhan,
Both At: 331/8-A, First Floor, Rajgarh Colony Street No-1 Gandi
Nagar Delhi-110031
Alc No. DLIMTG/KMPR/A000000015
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1722271/-
as on 06-01-2025 +
interest + Legal Charges

Flat No. 4 (Back RHS Side) on Ground Floor without roof rights
area measuring 800 sqft Built Upon PlotNo. C-8/3 area
measuring 209 sqmt situated at Village Sadullabad Colony
Known as D.L.F Ankur Vihar Paragna Loni and Tehsil and
District Ghaziabad, Uttar Pradesh Bounded As: East: Plot No.
C-8/4, West: Plot No. C-8/2, North: Road 9mt Wide, South: Plot
No. C-9/2

which have become NPA with below mentioned balance outstanding on dates mentioned below. We have already issued detailed Demand
Notice dated as mentioned below Under Sec. 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 by Registered Post / Speed Post / Courier with acknowledge due to you which has been returned undelivered /
acknowledgment not received. We have indicated our intension of takin possession of securities owned on one of you as per Sec. 13(4) of the,
Act in case of you failure to pay the amount mentioned below within 60 days. In the event of your not discharging liability as set out herein

above the Bank / Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI Act while publishing the
possession notice / auction natice, electronically or otherwise, as required under the SARFAESI Act, the Bank / Secured Creditor may

also publish your photograph. Details are hereunder:-

33.

Mr. Md Irfan, Mrs. Israt Israt, Mr. Suhaib Suhaib,
All At: H. No-93/A, Veer Abdul, Hameed Colony, Ghaziabad,
Uttar Pradesh-201009
Alc No. DL/IMTG/MTNG/A000000492

.Loan Accounts have been classified as a NPA on 05-12-2024 |

34.| Mr. Pawan Gandhi, Mrs. Reeta Reeta, Both At: 14 Old Geeta

Colony Hdfc Bank Atm New Delhi - 110031
Alc No. DL/MTG/NRNA/A000000009
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1467375/-
as on 06-01-2025 +
interest + Legal Charges

__07-01-2025
Rs. 2852664/-
as on 06-01-2025 +
interest + Legal Charges

House no. 93/A, land admeasuring 50 Sq. Yards.khasra no.
305 situated in the area of village Mirzapur Pargna Loni, Distt.
Ghaziabad, UP. Bounded As: East: Road 10 ft. wide, West:
House of Samim, North: Road 12 ft. wide, South: House of
Diwanji

Entire Third Floor, with roof rights, built up Property Bearing No.
30, known as 30-A, land area measuring 50 Sq. Yds. i.e.41.805
Sq. Mtrs., having its covered area measuring 209.02 Sq. Mtrs.,
out of Khasra No. 3/30, Situated in the abadi of Radhey Puri
Extn.-2, in the area of Village Khureji Khas, lllaga Shahdara,
Delhi-110051.

Sr.

Name of Borrowers/Guarantors
& Date of NPA

Demand Notice Date

Amount Qutstanding

Details of Inmovahle Property

1.

Mr. Abhishek Abhishek, Mrs. Baby Baby, Mr. Yashveer
Singh, All At: H No 190 Khajoor Vali Gali No 2 Ambedkar Basti
Gonda Garhi, North East Delhi - 110053
Alc No. DL-BPR-ASHO-A000000219
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1640902/-
as on 06-01-2025 +
interest + Legal Charges

495 Sq. Feet, i.e. 45.99 Sq. Meters, built on Plot No. A-90, area
measuring 200 sq. yards, i.e. 167.22 sq. metes, out of Khasra No.

Flat No. UGF-04, Upper Ground Floor, Back LHS, having area
348, Situated at Rail Vihar Sehkari Awas Samiti Ltd. Hadbast‘

35.

Mr. Kali Charan, Mrs. Kusum Lata, Both At: House No. A-129,
ABlock, Dilshad Colony, New Seemapuri, East Delhi-110095
Alc No. DL/NCU/GHAU/A000000080
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

~ Rs. 1473792/
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Flat Nolg-01 Constructed On Property
Bearing Plot No. A- 129 Having Plot Area Measuring 200 Sq
Yds Or Say 167.22 Sq Mtr Only Situated At Dilsad Extn. No.1,
Pertaining To Khasra No. 1076/5/2/140 Of Revenue Village
Jhilmil Tahirpur lllaga Shahdara. Delhi-110095. Bounded As:
East: Plot No- A-130, West: Plot No- A-128, North: Service
Lane, South: Road

Village Sadullabad, Pargana and Tehsil Loni, District- Ghaziabad.
Bounded as: East: Flat UGF-03 (LIG), West: FlatUGF-01 (MIG),
North: VacantPlot, South: Other Unit/Flat Entry/ Road

UL

TATA CAPITAL HOUSING FINANCE LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpa

TATA Kadam Marg, Lower Parel, Mumbai-$00013 CIN No. UB?IEI]HH!E:IHFLE‘IH?EEI

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

{As per Appandix [V read with Rule 61) of the Security Interast Enforcemant Hubes, 2002)

Wheraas, the undersigned being the Authorized Oficer of the TATA Capltal Housing
Finance Limlted, under the Sacunlization and Beconstruction of Finandal Aszefs and
Enforcemeant of Sacurity Inferast Act. 2002 and in exercise of powers conferred under
section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002,
issued a demand nofices as mentioned below calling upon the Borrowers to repay
the amoun! mentioned in the notice within 60 days from the dafte of the said notice.
The borrower, having failed 1o repay the amownt, notice is hereby ghven to the barrower, in
particular and the pubbc, in ganeral, that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under
saction 13{4) of the said Act read with rule B of the sald Bules.

The borrgweer, in particular, and the public in general, are hereby cavtioned not o deal with
tha property and any daalings with tha property will be subject to the change of the TATA
Capital Housing Finance Limited, for an amount referred to below &long with
interest thereon and penal interesl, charges, costs aic. from date mentioned below.
Tha borrower's attention is invited to provisions of sub- section (8) of Saction 13 of
the Act, in respect of time available, to redeem the secured assels,

Mr. Mukesh Kumar Sharma, Mrs. Shikha Sharma, Both At: H
No -B/1713, Gali No - 15 Near Gayatri Public School Surya Vihar
Part-2 Sehatpur Sec-91 Faridabad Haryana -121013
Alc No. DL/DEL/DLHI/A000001912
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 898242/-
as on 06-01-2025 +
interest + Legal Charges

Pvt Flat No. GF-3 (Back Side RHS Flat) on Ground Floor
without roof rights area measuring 40 sqyds Built Upon Plot No.

36.

Mr. Rahul Jogendra Tyagi, Mrs. Anjali Tyagi, Both At: 523,
Dhara Wali Gali Village Sahibabad, i.e. Sahibabad Ghaziabad
Uttar Pradesh - 201010
Alc No. DL/NCU/GHAU/A000001416
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1338906/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential House built on Plot admeasuring area 50
sq. yd. (41.80) falling under Khasra No. 367Mi situated at
Village Sahibabad Pargana Loni Teshil & Distt. Ghaziabad
(u.p.) Bounded As: East: Other Property, West: Property Of
Jagmohan, North: Property Of Mangatram, South: 10 Ft. Wide
Road

situated at Village Sadullabad Colony Known as Rail Viha
Sahkari Samiti Ltd, Paragna and Tehsil Loni and District
Ghaziabad, Uttar Pradesh. Bounded as: East: Plot No. A-95,
West: Park, North: Rasta 30ft Wide, South: Plot No. A-106

A-94 area measuring 176.66 sqyds part of Khasra No. 3481

Mr. Chhavi Chhavi, Mr. Lalit Kumar Jha, Both At: H No 230 20
Onkar Nagar B Tri Nagar Near Bloom Era Pulblic School Delhi -
110035
Alc No. DL/DEL/DLHI/A000001925
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1182659/
as on 06-01-2025 +
interest + Legal Charges

measuring 350 sqft Built Upon Plot No. 58 and 59, Block-F area
measuring 330 sqyds situated at Village Loni and Saidullabad

Pvt Flat No. SF-4(Rear RHS Flat) without roof rights area‘
Colony Known as DLF Ved Vihar, Tehsil Loni and District

37.

Mr. Poonam Sharma, Mr. Pranav Saraswat,
Both At: F-160/s-2, 2nd Floor, Back Side, Dilshad Colony, Jhilmil,
East Delhi-110095
Alc No. DL/NCU/GHAU/A000001602
Loan Accounts have been classified as a NPA on 05-12-2024

_07-012025
Rs. 2097643/
as on 06-01-2025 +
interest + Legal Charges

Apartment bearing No. 1406, on 14th Floor. Tower No. G3
having carpet area admeasuring 615.472 sq. It. in Group
Housing Project known as "BHARAT CITY 2A", built on land
area measuring 13.0966 acres, out of Khasra No. 09-26, 29.
42. 44-48, 67 to 81 Nistoli, Loni, Ghaziabad & Khasra No. 74.
87 t0 90, 100, 102 to 105 & 108-114. Situated at Ajalpur. Loni,
Ghaziabad. Bounded As: East: Open, West: Passage, North:
1405/ Tower-G-4, South: Other Unit.

Ghaziabad, Uttar Pradesh; Bounded as: East: Plot No. F-57,
West: PlotNo. F-60, North: Other Land, South: Road 18mt Wide

Mr. Manish Kumar Vaish, Mrs. Suchita Vaish,
Both At: HN D 57 Gazipur Village Delhi - 110096
Alc No. DL/DEL/DWND/A000000866
Loan Accounts have been classified as a NPA on 05-12-2024

__07-01:2025
Rs. 3322633/-
as on 06-01-2025 +
interest + Legal Charges

House No. D-57 (old-61/81) area measuring 75 sqyds part of}
Khasra No. 82 situated at Village Gazipur, Shahdara, Delhi-96
Bounded as: East: Property of Others, West: GALI, North:
Property of Others, South: Property of Others.

Mr. Ankit Kumar, Mrs. Santosh Devi, Both At: House No C 57
Street No 3, Rahul Vihar Vijay Nagar, Reliance Tower Ghaziabad,
Uttar Pradesh - 201009
Alc No. DL-DEL-LXND-A000001440
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 988430/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Plot no. 33 measuring area 56 Sq. Yd. or|
say 46.82 Sq. Mt., Pertaining to Khasra no. 176/3Mi, situated in
Sarswati Vihar Village Akbarpur Bhrampur, Pragna Loni, Tehsill
&Distt. Ghaziabad U.P. Bounded as: East: Plot of Other, West:
Road 15 ft. wide, North: Plot of Other, South: Plot of Other

38.

39.

Mr. Ashish Kumar, Mrs. Roshan Devi, Both At: Gali No.-9
Vidhya Vihar Sihani Road Ghaziabad - 201001
Alc No. DL/NCU/GHAU/A000001793
Loan Accounts have been classified as a NPA on 05-12-2024

__07-01:2025
Rs. 1103595/
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Vacant Plot admeasuring area 95.29 sq.
yd. (79.67 sq. mtr.) falling under Khasra No. 807/1 situated at
Village Sihani Pargana Loni Tehsil & Distt. Ghaziabad
Bounded As: East: Plot Of Ompal, West: Plot Of Shiv Kumar,
North: Plot Of Deepak, South: 15 Ft. Wide Road

Mr. Ravinder Kumar, Mrs. Priya Priya, Both At: A-447/4
Harijan Basti East Gokul Pur Delhi-110093
Alc No. DLINCU/GHAU/A000002015
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

~ Rs.1011638)-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Flat No-GF-03, on Ground Floor
admeasuring area 45 sq.yd. built on Plot No- B-70 failing under
Khasra No- 224 Situated at "Rail Vihar Sehkari Awas Samiti
Ltd" in Village Sadullabad Loni Gzb. Bounded As: East: Plot
NO- B-71, West: Plot NO- B-69, North: 30 ft. wide road, South:
Plot No-B-49.

Mr. Mohammad Shahzeb, Mrs. Sana Rehman, Both At: H
No.424 Gali Matia Mahal, Jama Masjid Delhi- 110006
Alc No. DL-DEL-LXND-A000001529
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1523298/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Front Right Hand Side Second Floor Unit
Without Roof Right Measuring 500 Sq. Ft. or Say 46.45 Sq. Mt.
Built On Plot No- A-50, Pertaining To Khasra No-212 Situated In
Rail Vihar Sehkari Awas Samiti Ltd. Village Sadullabad Loni.
Distt Ghazaibad. Bounded As: East: Other Property, West:
Other Unit, North: Other UnitAnd Staircase, South: Entry/road

Loan Mame of Obligaris) Amauni Possession
Apzount Legal Heins)/ & Date of Diate
ha. Legal Represenialivels) Demand Motice
9755362 (Mr. Rajeev Kumar Ral Alias | Rs. 35,02,743" (Rupees Thirty | 28-02-2025
Rajeev Ral (as Borrower) | Five Lakh Two Thousand Seven
and Mrs. Vijay LakshmiRal | Hundred Forty Three Only)
{33 Co Eunm] outstanding as on 1 19'012&22

Dﬂcrlptlun Of Secured Asseisimmovable Properiies:- PnJI F'IEDE -E'. Farcals o
Residential Apartment/Flat bearing number - 1701, 17th floor Tower A8, Admeasuring
1325 5q, Fes (123.10 Sg. Mirs.), Siluatad at Habitech Panchtatva, Plot Mo, GH-0BA, Tech

Jone IV, Greater Moida - 201301, LR

Mr. Syed Faizan Hussain, Mr. Nazma Parveen, Both At:
H.no-54, Gali No-5, Near Bada Imam Bada, Rashid Market,
Krishna Nagar, East Delhi- 110051
Alc No. DL/DEL/PAND/A000000793
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 4933865/
as on 06-01-2025 +
interest + Legal Charges

Free Hold Vacant Plot, Bearing No. 54, Land Area Measuring

40.

90 Sq. Yards, out of Khasra No. 26/3, situated at abadi o 41

Village Khureji Khas, lllaga Shahdara, Delhi Bounded As:
East: Gali 10ft. Wide, West: Road 25ft. Wide, North: Property O
Others, South: Road 20ft. Wide

Mr. Ravi Kant Mudgal, Mrs. Rukmani Sharma, Mr. Saurabh
Mudgal, All At: H No A 305 Street No 14, Brijpuri Delhi - 110094
Alc No. DL/DLS/DLSD/A000000496
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 2931784/
as on 06-01-2025 +
interest + Legal Charges

Mr. Rajkumar Kumar, Mr. Aman Aman, Mrs. Rekha Devi,
All At: T15/6 Mes Power House Kirbi Place Delhi-110010
Alc No. DL/NCU/GHAU/A000002105
Loan Accounts have been classified as a NPA on 05-12-2024

. Abhay Singh, Mr. Lakhan Dev Singh, Mrs. Preeti Singh, 1

All At: H. No. 1066 Gali No. 6 B. Ram Nagar Arthala Mohan
Nagar Ghaziabad Uttar Pradesh-201007

Alc No. DL/NCU/GHAU/A000002170
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

Rs. 1434484/-
as on 06-01-2025 +
interest + Legal Charges

07-01-2025
Rs. 1024981/
as on 06-01-2025 +
interest + Legal Charges

“|South: NA

Freehold Residential Flat No. UGF-01 on Upper Ground Floor
admeasuring area 65 sq. yd. built on Plot No. B-70 falling under
Khasra No. 224 situated at "Rail Vihar Sehkari Awash Samiti
Ltd." in Village Sadullhabad Pargana & Teshil Loni Distt.
Ghaziabad (U.P.) Bounded As: East: Other Property, West:
Flat No-UGF-02, North: Entry of Building/ 30 ft Wider Road

Freehold Residential House Built on Plot No. 67Aadmeasur|ng
area 50 sq. yd. falling under Khasra No. 966 Min situated at
Village Arthala Pargana Loni Tehsil & Distt. Ghaziabad
Bounded As: East: Plot No-67, West: Plot No-68, North: 10 ft.
wide road, South: other's plot

Built up Property Land Area Measuring 75 Sq. Yards i.e. 62.70
Sq. Meter, Bearing Proeprty No. A-305, out of Khasra No. 1/35,
Plot No. 74, with the Rights to Construct upto the Last Storey,
Situated in Village: Ziauddinpur, in the abadi of Gali No. 14,
Brijpuri, Wazirabad Road, lllaga: Shahdara, Delhi-110094
Bounded As: East: Rasta 15 Ft. Wide, West: Property Of Other,

North: Property No. A-306, South: Part Of Property No. A-305

DATE :- 0203:2025
PLACE:- NOIDA (DelhiNCR)

adi- AUTHORISED OFFICER,

FOR TATA CAPITAL HOUSING FINANCE LIMITED

Mr. Deepak Verma, Mrs. Saroj Verma, Mrs. Neha Verma,
All At: 1 10598 4 Mohan Park, Mohan Park Naveen Shahdara -
110032
Alc No. DL/DLS/DLSD/A000000698
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

Rs. 2443802/-
as on 06-01-2025 +
interest + Legal Charges

Property Bearing No. A-23, land area measuring 60 Sq. Yds.,
Out of Khasra No. 344, Situated at Mohan Park, in the area of]|
Village — Uldhan Pur, lllaga — Shahdara, Delhi - 110032.
Bounded As: East: Road 16 ft. wide., West: Other Property.,
North: Property of Mr. Alawat., South: Property of other.

42.| Ms. Sarvesh Devi, Mr. Suresh Pal Singh, At: 40 Futa Road 07-01-2025 Part Of Residential Vacant Plot No.1, Area Measuring 196 Sg.

Adarsh Colony Bihari Pura Vijay Nagar Ghaziabad-201009 Rs. 773829/- Yds., Related Khasra No.32/4, Situated At Village Dundahera,

Alc No. DL/NCU/GHAU/A000002200 as on 06-01-2025 + |Pargana Loni, Tehsil & Distt. Ghaziabad, U.P. Bounded As:

Loan Accounts have been classified as a NPA on 05-12-2024 |interest + Legal Charges [East: Plot No.2., West: Rasta 30 Ft. Wide, North: Other’s
Property, South: Rasta 20 Ft. Wide.

43, Mr. Sumer Prasad, Mrs. Laxmi Devi, 07-01-2025 Freehold Residential House No. 16-Aadmeasuring area 35 sg.

Both At: E-6338 Block-E Mariam Nagar Nand Gram Morti
Ghaziabad Uttar Pradesh - 201003

Alc No. DL/NCU/GHAU/A000002203
Loan Accounts have been classified as a NPA on 05-12-2024

Rs. 1449882/-
as on 06-01-2025 +
interest + Legal Charges

yd. (29.26 sq. mtr.) falling under Khasra No. 144 situated at
Satyamkunj, Sangam Vihar in Village Saddignagar Loni Tehsil
& Distt. Ghaziabad. Bounded As: East: House Of Manoj,
West: Property Of Other's, North: Entry Of Property / 15 Ft
Wide Road, South: Others Property

PUBLIC ANNO UHGEHEHT
(Under Reguiation & of the Insolvency and Bankruptcy Board of India {Insolvency
Resobution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/5 QUR CO.
INFRASTRUCTURE DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS

WName of corporate debior

M3 OUR CO. INFRASTRUCTURE
DEVELOPERS PRIVATE LIMITED

Date of incorporation of corporate
debtor

13.00.2007

Autharity under which corporate ROC Delhi

debiter is incorporated | registerad

Corporaie identity Mo. / Limited
Liability Identification Mo. of
corporate debior

L45400DL2007PTC1681 29

Address ol tha reqstersd oflica and
princigal affice (if any) of corporata
debitoa

EWS/TDA Blook-A, Flal No.-708, DLF
Capital Greans Shivajl Marg, Mol Nagar,
Karampura, Mow Dalhi - 110015

Insolvency commencemant date n
resgect of corporate debior

17.02.2025 (Order Uplgaded on
28.02.2025)

Estimated daie of closure ol
insolvancy resolulion procass

16.08.2025

Mame and registration number of the
insolvency professional acting as
intesim resolution professional

hir. Abhimanyu hital
IBBI Regn. Mo
PO1870/2019-2020/1 2493

IBELFA-001/1P-

Address and g-mail of the mterim
resolition professional, as regestered
with the Board

29FF, The White House, Secior - 57,
Gurgaon, Haryana, 122003
ca. mittalabhi@gmail com

Addrass and e-mail 1 be wsed for
corraspondance sath e intesim
resalution professional

Addrass: 108 Surya Raran Buildeng, 159,
KG Marg, Connaught Place, New Delhi,
Dedhi, 110001

CAMP, UG QI AT &L 0

11, |Last-date for submission of claims

16.03.2025

Mol = hersby gheen that the Mational Compary Legw Tribunal hes amered the commencement of g
Comporabe Insabency Resclulion Procass of the Ws Dur Co. Infrsinichies Dovsiopses Privale Limided on 17
January, 2025, {Onder uplosded an the Hon'lile MOLT website on 2802 2025}

Th: crechlnrs of Mis Our Co. Infrastruchine Developers Privale Limded . are hinsby' caled upon o submil thel
claims with proof on or before 16032025 o the intedm rescition prodassional & the address menbianed

agarsl aniny fa, 10

The fnandal crediors shal submit their daims with proc by efectronic maans only. All other cradiors ms

submit Tz cialms with proel inparsan, by postor by secinonic reans

Snimission of falsa or mislaading proalsof clam shal atirad penalies

OUR CO. INFRASTRUCTURE DEVELOPERS PRIVATE LIMITED
IP Ragistration Number: IBBIMPA-DO1IP-PI1ETIVI0N 8- 202001 230
iAuthorization for Assigremenl walio 1l 311 252025

Regd. Add.; -

Z9FF, The Wheta Howsa, Seclor - 5

T, Gurgaan, Hargana 122003

Regd, email Id: ca.mtlalabhifgmall oo
Comaspondence Address: 109 (Firsl Flaor), Surya Kiran Buiding, 15
Kasturba Gandhi Marg, New Delle-11 000, Email: crpavrcointafigmail o

10.

Mr. Deepak Jain, Mrs. Shakuntala Devi, Both At: X-152/44 A,
ST, NO-6C, BRAHAMPURI, DELHI-110053
Alc No. DL/GRN/ALPH/A000000135
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1562571/-
as on 06-01-2025 +
interest + Legal Charges

measuring 72.22 Sq. Yards i.e. 60.39 Sq. Meters, built on Plo
No. 93, Block A, situated in area of Block-A, Village Loni and
Saidullabad, Ghaziabad, U.P. Bounded As: East: 9 Meter
Wide, West: A-90, North: 9 Meter Wide, South: A-92

Residential Freehold Flat No. FF-03, First Floor (RHS), areai

. | Mr. Shubham Jain, Mr. Anupam Jain, Both At: C-2 First Floor

Andha Mughad Pratap Nagar Gulabi Bagh, Delhi - 110007
Alc No. DL/GRN/PRCK/A000000074
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1657348/-
as on 06-01-2025 +
interest + Legal Charges

Flat No.UGF-02, Upper Ground Floor (Front Left Side), areaI
measuring area- 513 sq. ft, built on residential Plot No. D-99,

44.

Ms. Barkha Dalip, Mrs. Sandeep Kumar,
Both At: 33, Rajpura, Kharkhauda, Meerut
Uttar Pradesh-245206
Alc No. DL/NCU/GHAU/A000002245
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1030052/
as on 06-01-2025 +
interest + Legal Charges

UGF-02 On Uper Ground Floor, Rear Side, Area Measuring 40
Mtrs., Part Of Freehold Residential Plot No. D-153, Block-D,
Category M.I.G., Area Measuring 114.75 Sq. Mirs., Situated
Atresidential Colony Indrapastha Yojana, Tehsil Loni, Distt.
Ghaziabad, Uttar Pradesh; Bounded As: East: Plot No.D-
154., West: Plot No.D-152., North: Road 40 Ft.wide, South:
Entry Of Flat/road/Flat No/UGF-01.

land area measuring 115 sq. yards, i.e. 96.15 sq. meters, out o
Khasra No. 210/2, Situated at SLF Ved Vihar, Hadbast Village
Sadullabad, Pargana & Tehsil Loni, District- Ghaziabad. UP
Bounded As: East: Vacant Plot, West: Flat UGF-1/ Road 12
meterwide, North: Road 15 ftwide, South: Vacant Plot

45.

Mr. Rahul Kumar, Mrs. Shashi Devi, Mr. Aman Aman,
All At: H No-190, 16 Gagan Vihar Jain Complex, Sahibabad,
Ghaziabad Uttar Pradesh - 201005
Alc No. DL/NCU/GHAU/A000002410
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 2136490/
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential MIG Flat No. FF-1 on Second Floor
admeasuring area 50 sq. mtr. situated at Block-D, Indraprastha
Yojna, Pargana- Loni, Tehsil & Distt-. Ghaziabad (U.P.),
Bounded As: East: Entry of Building/Road, West: Entry of
Flat/FlatNo. FF-4, North: FlatNo. FF-2, South: Open to Sky .

12.

Mr. Neha Sharma, Mr. Yogender Kishore Sharma, Mrs. Usha
Sharma, All At: Plot No-C-10/25 DLF Ankur Vihar Loni
Ghaziabad, Uttar Pradesh-201102
Alc No. DL/GRN/PRCK/A000000075
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1536975/-
as on 06-01-2025 +
interest + Legal Charges

Flat No. GF-2, (Ground Floor) area measuring 450 sq. ft, built

on Residential Plot No. C-10/25, plot land areameasuring 168|
sq. meters, situated at DLF Ankur Vihar, Hadbast village

Sadullabad, Pargana & Tehsil - Loni,District- Ghaziabad, UP
Bounded As: East: Flat No. GF-3, West: Other property, North:
Other property, South: GF-1/ROAD 30'

46.

Mr. Rakesh Sharma, Mr. Sunita Sharma, Both At: House No
108 Block A Near Shiv Mandir Laxmi Garden Loni Ghaziabad
Uttar Pradesh - 201009
Alc No. DL/NCU/NOIU/A000000972
Loan Accounts have been classified as a NPA on 05-12-2024

_07-01-2025
Rs. 1373921/-
as on 06-01-2025 +
interest + Legal Charges

Residential Freehold Plot No. 108, land area measuring 62.5
sq. yards, i.e. 52.26 sq. meters, out of Khasra No. 513. Situated
at Residential Colony Laxmi Garden Hadbast Village Dharoti
Khurd Pargana Loni, Tehsil and District Ghaziabad. UP
Bounded As: East: House Of Rambhor, West: Road 30 Ft
Wide, North: Plot Of Tajmoul, South: Other Plot

13.

Ms. Anuradha Anuradha, Mr. Chander Bhushan,
Both At: B-35 Gali Saini Dharmshala, Shalimar Village North
West Delhi-110088
Alc No. DL/GRN/PRCK/A000000105
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1981703/-
as on 06-01-2025 +
interest + Legal Charges

Flat No. GF-01, Ground Floor, Front side portion, area
measuring 603 sq. ft, i.e. 56.02 sq. metes, built on PlotNo. B-
71, areameasuring 200 sq. yards, i.e. 167.22 sq. meters, out o
Khasra No. 223, Block-B, Situated at Residential Colony Rail
Vihar Hadbast village Sadullabad, Pargana and Tehsil Loni,
District- Ghaziabad. UP. Bounded As: East: Vacant Plot, West:

PlotNo. B-70, North: Road 30ft, South: Others Flat/ Others Plot

14.

Mr. Mohd Aleem, Mrs. Munni Begam, Both At: 440 G/F Basti
Tokia Kala Khan, Mirdard Road Inderprastha, Delhi-110002
Alc No. DL/GRN/PRCK/A000000122
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

~ Rs. 1565117)-
as on 06-01-2025 +
interest + Legal Charges

Flat No.GF-03, Ground Floor (Rear Right Side) area
measuring 540 Sq. Ft.,i.e. 50.17 Sq. Meter, built up Residential
Plot No. D-6/11, area measuring 168 Sq. Meter, situated at
“DLF Ankur Vihar” Hadbast Village Saidullabad Pargana Tehsil

Loni, Distt Ghaziabad U.P. Bounded As: East: Entry of Flat/
Parking/Road., West: Other Property., North: Other Property.,
South: FlatNo.GF-02.

15.

Mr. Manjeet Singh, Mrs. Neha Singh, Both At: C-67 Gali No-1,
Mukund Vihar, Karawal Nagar Parashar Wali Gali Delhi - 110094
Alc No. DL/GRN/PRCK/A000000138
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

 Rs. 1158299/
as on 06-01-2025 +
interest + Legal Charges

FlatNo.UGF-04, on Upper Ground Floor, (Rear Right Side), areal
measuring 360 Sq. Ft.,i.e.40Sq. Yards,i.e., 33.44 Sq. Mtrs., Built

on Plot No. B-9/6, Block-B, total area measuring 168 Sq. Meters,
situated at D.L.F. Ankur Vihar, Hadbast Village Sadullabad,

47.| Mr. Prakash Saroj, Mrs. Neelam Saroj, Both At: A-194, Jindal 07-01-2025 Flat No. S-2 (MIG) on 2nd Floor without roof rights area
Road Gokuldham , Society SIf Vaid Vihar Loni , Ghaziabad - Rs. 1671542/- measuring 700 sqft Built Upon Plot No. A-149 part of Khasra
201102 as on 06-01-2025 +  [No. 392 situated at Village Sadullabad Colony Known as SLF
Alc No. DL/NCU/NOIU/A000001684 interest + Legal Charges|Ved Vihat Paragna Loni Tehsil and District Ghaziabad, Uttar
Loan Accounts have been classified as a NPA on 05-12-2024 Pradesh Bounded As: East: Plot No. A-150, West: Flat No. S-
1/PlotNo. A-148, North: Road 9mt Wide, South: Others

48. Mr. Banti Vivek, Mrs. Anita Anita, Both At: H.n. C-1424 07-01-2025 Flat No. C-2 (Back Side) on Ground Floor area measuring 700
Gaur Atulam, Society Sector Omicron 1, Noida Uttar Pradesh- Rs. 2222569/- sqft Built Upon Plot No. 14/4 situated at Village Sadullabad
201301 as on 06-01-2025 +  |Colony Known as D.L.F Ankur Vihar Pargana Loni Tehsil and
Alc No. DL/NGL/MEBH/A000000473 interest + Legal Charges |District Ghaziabad, Uttar Pradesh. Bounded As: East: Others,

Loan Accounts have been classified as a NPA on 05-12-2024 West: Road/Entry, North: Others, South: Others
49.| Mr. GAREEB DASS, Mr. SAVITA ., Both At: 1/5845/3 GALI 07-01-2025 A Built Up Proeprty Bearing No. 1/5845/3, Measuring 23.1/2

NO-2 TIKONA PARK ROHTASH NAGAR SHAHDARA S.0
EAST DELHI-110032

Alc No. DL/OKH/OKHL/A000000387
Loan Accounts have been classified as a NPA on 05-12-2024

Rs. 1287489/-
as on 06-01-2025 +
interest + Legal Charges

Sq. Yards, out of Khasra No. 2712/1915/24, Consisting to the
Site With Constructed Upto The Last Storey, Situated At
Village: Chandrawali Alias Shahdara, in the Abadi of Gali No. 1,
East Rohtas Nagar, lllaga: Shahdara, Delhi, Bounded As:
East: Road, West: Property Of Others, North: Property No.
1/5846, South: Property Of Raju

Pargana & Tehsil Loni, District Ghaziabad, U.P. Bounded As:
East: Flat No.UGF-01/Road, West: Other Property, North: Vacant
Plot, South: Entry of Flat/FlatNo. UGF-03

16.

Mr. Asif Igbal, Mrs. Afsana Igbal, Both At: C-115 C Block Gauri
Sanker, Enclave Prem Nager 3 Kirari Suleman Nager North,
West Delhi, Delhi-110086
Alc No. DL/GRN/SNPR/A000000202
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1021825/
as on 06-01-2025 +
interest + Legal Charges

Flat No.GF-03, Ground Floor (Rear Left Side), built onj
Residential Plot No. A-11, covered area measuring 400 Sq. Ft.
i.e. 37.16 Sq. Meters, out of Khasra No. 392, situated at “S.L.F.

50.

Mr. VIJAY PANDEY, Mrs. ARCHANA PANDEY, Both At: H | G-
38 , GHAZIABAD UTTAR PRADESH-201001

Alc No. DL/PLM/DWSN/A000000218
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1639813/-
as on 06-01-2025 +
interest + Legal Charges

Flat No. E-1, on First Floor Middle side flat, area measuring 58
sq. yards, built on Freehold Plot No. 1, Khasra No. 4863,
Situated at Residential Colony, Naveen Park, Village Pasonda,
Pargana Loni, Tehsil and District-Ghaziabad, UP Bounded
As: East: Other Flat, West: Road 60ft wide, North:
Passage/Stair, South: Other Flat

Ved Vihar’, in the Revenue Estate of Village Sadullabad,
Pargana Loni, Tehsil and Dist. Ghaziabad. Bounded As: East:
Flat No.GF-01/Road, West: Other Property, North: Entry of}
Flat/Stairs/FlatNo.GF-02, South: Other Property.

17.

Ms. Princi Chauhan, Mrs. Rama Devi, Both At: B-13/228
Brijpuri Main Buddh, Bazzar Wali Gali Delhi- 110094
Alc No. DL/GRN/SNPR/A000000230
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 936533/
as on 06-01-2025 +
interest + Legal Charges

Flat No. GF-03, built up Residential Plot No.B-39 & 40, areal
measuring 230 Sq. Ft., Part of Khasra No.365, Block-B, Situated at
Residential Colony “Ruby Enclave” Hadbast Village Sadullabad,

51.

Mr. Sudhir Sharma, Mrs. Rekha Sharma, Both At: A-32 RST
Enclave Johripur Delhi, Delhi, Metro, Delhi, Delhi 110094
Alc No. DL/RJP/RJPC/A000000126
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1654544/-
as on 06-01-2025 +
interest + Legal Charges

AResidential Flat No. S.F. 1, Front Side (second Floor), M.I.G.,
Having Super Covered Area 800 Sq.ft. With Roof, Situated in
Plot No. B-6/22, Residential Colony “D.L.F. Ankur Vihar,
Hadbast Village: Sadullabad, Pargana: Loni, Tehsil & District:
Ghaziabad, Uttar Pradesh Bounded As: East: Road 12 Meter
Wide, West: Land Of Digar Malik, North: Plot No. B-6/21,
South: PlotNo. B-6/23

Near Hanuman Mandir, Pargana & Tehsil Loni, District Ghaziabad,
U.P. Bounded As: East: Other Property., West: Flat No.SF-
02/Road., North: Road 18 ft. Wide, South: Other Property.

18.

Ms. Urmila Urmila, Mr. Rahul Gupta, Mr. Prem Chand Gupta,
Both At: Ward No - 1, Anjali Vihar Loni, Dehat Ghaziabad
Uttar Pradesh- 201102
Alc No. DL/GRN/SNPR/A000000242
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1517167/-
as on 06-01-2025 +
interest + Legal Charges

Residential FlatNo. GF-01, Right Hand Side, Rear Side on Ground
Floor, built on Property bearing PlotNo. B-2, total plot area
measuring 400 Sq. Yards i.e. 334.44 Sq. Meters, out of Khasra No.

52.

Mr. Harish Kumar, Mr. Karambir Karambir, Both At: H No
16/417, Madrashi Mandir, Trilokpuri Delhi -110091
Alc No. DL/ROH/BURA/A000000249
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1635515/
as on 06-01-2025 +
interest + Legal Charges

2nd Floor (RHS) with roof rights area measuring 50.17 sqmt
Built Upon Plot No. 6/11 area measuring 168 sqmtsituated at
Village Sadullabad Colony Known as D.L.F Ankur Vihar
Paragna and Tehsil Loni and District Ghaziabad, Uttar Pradesh
Bounded As: East: Flat No. SF-01/Road, West: Vacant Plot,
North: Others, South: FlatNo. SF-03

234, situatedin the Residential Colony Rail Vihar Sehkari Awas|
Samiti Limited, in the Revenue Estate of Vilage Sadullabad,
Parganaand Tehsil Loni, Dist. Ghaziabad, U.P. Bounded As: East:
ROAD, West: Other Property., North: Other Property., South: GF4
FlatEntry.

Uttaranchal Leasing Limited
CIN: L65920DL1984PLC018830

Registered Office: D-5/105, F/F, Awadh Complex, Laxmi Nagar, Delhi -

110092

Tel: 011-47754726 Email: uttaranchalleasingltd@gmail.com
Website: www.uttaranchalleasing.in
NOTICE OF EXTRA-ORDINARY GENERAL MEETING (On Shorter Notice)
AND REMOTE E-VOTING FACILITY

Notice is hereby given that:

1) The Extra-Ordinary General Meeting (EGM) of the members of the Company will be
held on Thursday, 6" March, 2025 at 01:30 P.M. at the D-5/105, F/F, Laxmi Nagar,

Delhi - 110092, to transact the Business(s) of the Company as stated in the Notice of

EGM along with Explanatory Statement thereto dated 20" February, 2025.
2) The EGM Notice, Proxy Form & Attendance Slip have been sent to all members

through permitted mode as on 1% March, 2025.

3) The said notice is also available on the corporate website of the Company viz.

www.uttaranchalleasing.com.

4) Pursuant to Section 91 of the Act read with Rule 10 of the Companies Act
(Management and Administration) Rules, 2014, the Register of Members and Share
Transfer Books of the Company shall remain closed from Saturday, March 1%, 2025

and Thursday, March 6", 2025 (both days inclusive).

5) In compliance with the provisions of Section 108 of the Act read with Rule 20 of the
Companies (Management and Administration) Rules, 2014, and Regulation 44 of the
SEBI (Listing Obligations & Disclosure Requirements) Regulations, 2015, the
Company is providing to its members, the facility to exercise their right to vote by
electronic means on the Business(s) set out in the Notice of EGM through remote e-
voting facility. NSDL via. M/s Skyline Financial Services Private Limited (RTA) has

been engaged by the Company to provide remote E -voting facilities. The procedure for

remote e-voting has been outlined in the Notice of EGM.

a) Members of the Company holding shares in physical or Dematerialized form, as the
case may be, on the cut-off date i.e. Friday, February 21, 2025, only are entitled to
avail the facility to cast their vote by remote e-voting as well as physical ballot voting

inthe EGM.

b) The voting period will begin on March 3%, 2025 at 09:00 A.M. and ends on March 5",
2025 at 5:00 P.M. The e-voting module shall be disabled by NSDL for voting
thereafter. Once the vote on a resolution is cast by the member, the member shall

notbe allowed to change it subsequently.

c) Further, the members who have exercised their right to vote through remote e-voting
may participate in the EGM, but shall not allowed to vote again thereat.

d) The members participating at the meeting, who have not already exercised their
right to vote through remote e-voting, shall be able to exercise the right to vote at the

meeting through physical ballot paper.

e) Any person who becomes member of the Company after dispatch of the Notice of

the meeting and holding share as on cut-off date i.e. March 21%, 2025 may obtain
User Id and Password by sending a request at evoting@nsdl.co.in or
admin@skylinerta.com or uttaranchalleasingltd@gmail.com . The existing users
can also post their query on the aforesaid mail address.

f) The detailed procedure for obtaining User Id and Password is also provided in the
Notice of EGM which is available on the Company’s Website and the members can

also download the same from there.

For any Query relating to remote e-voting, Members may please post their query on
uttaranchalleasingltd@gmail.com or Contact Skyline Financial Services Pvt. Ltd. (RTA),

Tel: 011-40450193-94 or Website: www.skylinerta.com.

By Order of the Board of Directors

Date: 20" February, 2025
Place: Delhi

For Uttaranchal Leasing Limited

Sd/-

Sumit Suneja
(Director)
DIN: 07594371

19.

Mr. Deepak Deepak, Mrs. Madhu Madhu, Mr. Vikas Vikas,
All At: House No-389 Type 2 Sec-4, Govt Qtrs Timarpur North
Delhi-110054
Alc No. DL/GRN/SNPR/A000000258
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1742089/-
as on 06-01-2025 +
interest + Legal Charges

Flat No. GF-04, Ground Floor, Rear Left Side, area measuring 540

53.

Ms. Urvashi Gupta, Mr. Sanjeev Gupta, Both At: House No-
B-1/5, 2nd Floor Bahupura Sahibabad, Ghaziabad
Uttar Pradesh-201005
Alc No. DL/SDR/SDRA/A000001405
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 2360073/
as on 06-01-2025 +
interest + Legal Charges

2nd Floor without roof rights Built Upon Plot No. 4649/143-A
area measuring 50 sqyds part of Khasra No.185/2 situated at
Village Chandrawali alias Shahdara in the Abadi of Gali No. 5,
New Modern Shahdara, Partl, Shahdara, Delhi-110032
Bounded As: East: Others, West: Road 20ft Wide, North: Plot
No. 1/4649/143-B, South: Others

Sq. Ft.i.e.50.17 Sq. Meters, Built on Residential PlotNo. B-44, area
measuring 200 Sq. Yards i.e. 167.22 Sq. Meters, situated in Block-
B, “GangaVihar’, in the Revenue Estate of Village Sadullabad,
Parganaand Tehsil Loni, Dist. Ghaziabad, U.P. Bounded As: East:
Entry of Flat/Parking Road, West: Service Lane 10 Ft., North: Flat

No. GF-03, South: Vacant Plot.

20.

Mr. Uma Chand, Mrs. Shashi Shashi, Both At: A 269 Gali No
16 A4, Block Sonia Vihar , Delhi-110094

Alc No. DL/GRN/SNPR/A000000310
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1032212/-
as on 06-01-2025 +
interest + Legal Charges

Flat No. GF-02, on Ground Floor, Rear LHS, area measuring 360
Sq. Ft., built on Residential Plot No.B-73, total area measuring 200
Sq. Yards, Part of Khasra No.224Min., Situated at Rail Vihar Sehkari
Awas Samiti Ltd. Hadbast Village Sadullabad Pargana, Tehsil Loni,
Distt Ghaziabad U.P. Bounded As: East: Plot No. B-74, West:
PlotNo. B-72, North: Parking/Road 30 Ft. wide, South: Other Plot.

21.

Mr. VIJAY VIKRAM SINGH, Mrs. SAPANA SINGH, Both At:
RAJOKARI VILLAGE AF SOUTH WEST NEAR GIRLS
PRIMARY, GOVT SCHOOL DELHT, Delhi - 170038
Alc No. DL/GRN/SNPR/A000000322
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1641355/
as on 06-01-2025 +
interest + Legal Charges

Flat No. UGF-03, On Upper Ground Floor, Rear RHS, Area
Measuring 495 Sq. Ft.i.e. 45.99 Sq. Meters, Built On Residential
Plot No. 122, Area Measuring 243 Sq. Yards i.e. 203.17 Sq.
Meters, Bearing Khasra No. 280, Situated in The Residential

Gali No 5 Shankar Puri Vijay Nagar, Partap Vihar Sector 9
Ghaziabad Uttar Pradesh-201001
Alc No. DL/UTM/UTTM/A000000357
Loan Accounts have been classified as a NPA on 05-12-2024

54. Mr. Satish Kumar, Mrs. Shavitri Kasyap, Both At: HN D88 07-01-2025 Plot No. D-11/20 area measuring 30.12 sqmt situated at Village

New Govindpura Gli No 1, New Govindpura Delhi-110051 Rs. 2642366/- Sadullabad Colony Known as D.L.F Ankur Vihar,Paragna Loni

Alc No. DL/SHL/LJPT/A000000199 as on 06-01-2025 + |Tehsil and District Ghaziabad, Uttar Pradesh Bounded As:

Loan Accounts have been classified as a NPA on 05-12-2024 | interest + Legal Charges [East: House of Dewan Singh, West: Plot No. D-11/21, North:

Entry of property, South: Road.

55. Mr. Rohit Thakur, Mrs. Preeti Thakur, Both At: F 1909 07-01-2025 Plot No. F-1909 area measuring 100 sqyds part of Khasra No.

Khasra No 322 Ram Park Hakikat Pur Loni GZB-201102 " Rs. 4032237/- 322 Min situated at Ram Park Extension, BlockF, Village

Alc No. DL/SHL/SHLM/A000000300 as on 06-01-2025 +  |Haakikatpur urf Khudabas, Loni Tehsil, Distt. Ghaziabad, U.P

Loan Accounts have been classified as a NPA on 05-12-2024 |interest + Legal Charges [Bounded As: East: Others, West: House of Vidhi Chand,
North: Road 20ft Wide, South: Road 10ft Wide.

56.| Mr. Vijay Kumar, Mr. Neelam Devi, Both At: House No 74 07-01-2025 Land area measuring 50 Sg. Yds., i.e., 41.8 Sq. Mtrs., Out of

Rs. 1324892/-
as on 06-01-2025 +
interest + Legal Charges

Khasra No. 23 Min Situated at Shankar Puri Pargana Loni
Tehsil &Distt- Ghaziabad U.P.

Colony Aakash Vihar (aakashwani) in the revenue estate o
Village Sadullabad, Pargana and Tehsil Loni, Distt. Ghaziabad,
U.P. Bounded As: East: Flat No. UGF-2/road, West: Agricultural
Land, North: PlotNo. 121, South: FlatNo. UGF-4/plotNo. 123

22.

Mr. Yash Pal, Mrs. Chhaya Chhaya, Both At: B 101/10
Karawal Nagar, Gokul Pur North East Delhi - 110094

Alc No. DL/GRN/SNPR/A000000327
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1795243/-
as on 06-01-2025 +
interest + Legal Charges

Description of the Property: Flat No. G.F.-06, on Ground Floor,

Mr. ANIL KUMAR, Mrs. KANTA ANIL KUMAR,
Both At: HOUSE NO 640, TAHIR PUR SARAI Semiurban
DELHI-110095
Alc No. GR/KAP/KUNJ/A000001077
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 2140752/-
as on 06-01-2025 +
interest + Legal Charges

A Freehold Residential Property Bearing No. 640, Area
Measuring 40 Sq. Yrds. in Khasra No. 3Min, Situated at Village
Tahirpur in the Abadi of Tahirpur, llaga Shahdara, Delhi
Bounded As: East: GALI, West: Property of Others, North:
Property of Others, South: Property of Others.

Property Bearing Plot No. D-8/23, area measuring 359.74 Sq.
Meters, situated at “D.L.F. Ankur Vihar”, in the Revenue Estate o
Village Loni, Pargana Loni, Tehsil and Dist. Ghaziabad, U.P.

Rear LHS, area measuring 630 Sq. Ft., built on Freeholdl

23.

Mr. Anand Chaudhari, Mrs. Khushbu Chaudhari,
Both At: House No 317 Meerut Road, Krishna Nagar ,
Ghaziabad Uttar Pradesh-201001
Alc No. DL/KNR/RANJ/A000000369
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

~ Rs.908092-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Plot no. 63 measuring 120 Sq. Yd. or Say
100.33 Sq. Mt., pertaining to khasra no. 152 & 153, situated inj

58.

Mr. MOHIT MISHRA, Mrs. ASHA ASHA, Mr. RAHUL KIUMAR
MISHRA, All At: B 1 205 YAMUNA VIHAR DELHI-110053
Alc No. GZ/CHP/CHPL/A000000229
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1118918/-
as on 06-01-2025 +
interest + Legal Charges

Flat No- GF- 02, Ground Floor, LHS Back Side area measuring
450 sq. ft, i.e. 41.81 sq. meters, built onresidential plot bearing
No. B-9/6, having total area measuring 168 sq. mtrs., situated
at DLF Ankur Vihar, Village Sadullabad, Pargana & Tehsil-Loni,
Distt. Ghaziabad, U.P. Bounded As: East: Road- 40ft wide,
West: Other Property No. B- 6/7, North: Other Property No. B-
9/7, South: Other Property No. B- 9/5.

Gokuldham Phase-ll, Village Mehmudabad, Pragna Jalalabad
Tehsil &Distt. Ghaziabad. Bounded As: East: Road 22 Ft,
West: Plot of Kunti Devi/ Vaccant Plot, North: Other Property,
South: Road 20 Ft.

24.

Ms. Anita Devi, Mr. Akshay Saini,
Both At: C 2/640 Gali 11 Sher Pur, Chowk Soniya Vihar Delhi -
110094
Alc No. DL/LON/LONI/A000000174
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1010492/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Part of Plot no. 90 measuring 25 Sq. Yd.
or Say 20.90 Sq. Mt., Pertaining to khasra no. 374, situated in

Saral Kunj Colony, Village Banthala, Pragna & Tehsil Loni,
Bounded As: East: Gali 08 Ft Wide, West: Vaccant Plot, North:
Vaccant Plot, South: Vaccant Plot

25.

Mr. Sourabh Saxena, Mrs. Sarita Saxena, Both At: H No
B-157 Karawal Nagar, Krawal Nagar Delhi - 110094
Alc No. DL/LON/LONI/A000000336
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 2489686/-
as on 06-01-2025 +
interest + Legal Charges

Residential House bearing Plot No. 24-D, area measuring 40
Sq. Yards i.e. 33.44 Sq. Meters, out of KhasraNo. 391 Min,
situated at Block-D, Indrapuri, in the Revenue Estate of Village
Dharoti Khurd, ward No. 85,Nagar Palika Parishad Loni,
Pargana and Tehsil Loni, Dist. Ghaziabad. Bounded As: East:
Other Plot, West: Other Plot, North: Road 10 Ft. wide, South:
Other Plot.

26.

Mr. Aslam Aslam, Mrs. Rookasana Rookasana, Mrs. Mumtaz,
All At: Giri Market, Loni, Loni Dehat, Ghaziabad Uttar Pradesh -
201102
Alc No. DL/MHV/MHVR/A000000088
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 2080595/
as on 06-01-2025 +
interest + Legal Charges

Property area measuring 100 sqyds part of Khasra No. 3455,

3456, 3459 and 3460 situated at Village Loni (Outside
Chakbani) Pargana and Tehsil Loni and District Ghaziabad,
Uttar Pradesh Bounded As: East: Other Plot, West: Rasta 15ft
Wide, North: Other Plot, South: Other Plot.

27.

Mr. Rajbir Singh, Mr. Gaurav Gaurav, Mrs. Amresh Amresh,
All At: D-188, Street No-5/5, Ganga Vihar, Gokal Pur, North East
Delhi-110094
Alc No. DL/MNR/KCPR/A000000260
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 1499465/
as on 06-01-2025 +
interest + Legal Charges

Plot No. D-188 (old-37) area measuring 25 sqyds part off

59.| Mr. Rajesh Kumar, Mrs. Aruna Aruna, Mr. Brajpal Sharma, 07-01-2025 Plot No. 46/1, land area measuring 50 Sq. Yards, i.e. 41.80 Sg.
All At: H No 2534 Block -C, Loni Vikas Kunj Ghaziabad Uttar Rs. 2008036/- Meters, Partof Khasra No. 117/1, Situated at Vikas Kunj Village
Pradesh 201102 as on 06-01-2025 + [Behta Hajipur, Pargana Loni, Tehsil & District Ghaziabad,
Alc No. GZ/CHP/CHPL/A000000235 interest + Legal Charges|(U.P.) Bounded As: East: Plot of others, West: Plot of others,

Loan Accounts have been classified as a NPA on 05-12-2024 North: Passage 20 Ft., South: Plot of others.
60. Mr. RITU GARG, Mr. AJAY GARG, Both At: F197 B, 07-01-2025 Built up Portion On Second Floor (back Side i.e. Left Side),
MANGAL BAJAR, LAXMI NAGAR DELHI-110092 " Rs. 1160407/  |Without Roof Right Proeprty Bearing No. J-71, Out Of Khasra
Alc No. HR/INCH/GURH/A000000085 as on 06-01-2025 + |No. 54/7, situated in the Abadi of J-EZ Nagar, In The Area Of
Loan Accounts have been classified as a NPA on 05-12-2024 |interest + Legal Charges |Village Khureji Khas lllaga Shahdara, Delhi-110092, Area 65

Square Yards |.e. 54.34 Square Meters.
61.| Mr. Rakesh Kumar, Mrs. Nirmala Nirmala, Both At: RAHUL 07-01-2025 A Property/house/plot no B 12, area measuring 52.75 sq yards
GARDEN, HAZIPUR GHAZIABAD, BENHTA RAILWAY Rs. 504931/- (44.10 sq mtrs) comprised in Khasra no 1330, Total land is
STATION, Uttar Pradesh, India - 201010 as on 06-01-2025 + |52.75 sq yards. Rahul Garden Village Behta Hizipur Pargana
Alc No. HRINCH/GURH/A000000598 interest + Legal Charges|Loni Tehsil & District Ghaziabad UP. Bounded As: East: Plot
Loan Accounts have been classified as a NPA on 05-12-2024 Rigggru West: Rasta 15 Feet, North: Plot No A 12., South: Plot
013.

62.| Mr. AMAR BANSAL, Mrs. APOORVA BANSAL, Both At: 07-01-2025 3rd Floor with roof rights Built Upon Plot No. 110-A (old-110)

PLOT NO. 8, SECOND FLOOR MAYUR VIHAR, PANDAV
NAGAR, DELHI- 110091
Alc No. DL/DEL/DLHI/A000002709
Loan Accounts have been classified as a NPA on 05-11-2024

Rs. 3920617/-
as on 06-01-2025 +
interest + Legal Charges

area measuring 80 sqyds part of Khasra No. 490/106 situated
in the Abadi of Ghaonda Neem Ka Banger alias Patpar Ganj
Village Shahdara, Delhi-110091; Bounded As: East: Plot No.
109, West: PlotNo. 110, North: Others, South: Road 8ft Wide

Khasra No. 98 situated at Village Gokalpur in the Abadiof D-
Block, Gali No. 5/5, Ganga Vihar, lllaga Shahdara, New Delhi-
110094 Bounded As: East: Property of Renu Sharma, West:
Gali 15ft Wide, North: Property of Others, South: Property off
Neha

28.

Mr. Devender Singh Tomer, Mr. Kavita Devi, Mr. Sheelendra
Singh, All At: 202 Gali No 4 New Basti Sain Vihar Dendahera
Ghaziabad -201001
Alc No. DL/MNR/MNDL/A000000082
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

Rs. 480304/
as on 06-01-2025 +
interest + Legal Charges

Part of Plot area measuring 50 Sq. Yds. i.e. 41.806 Sq. Mts.,

63. | Mr. RISHABH JAIN, Mrs. ARUNA JAIN, Both At: 1/6181, 2ND

FLOOR GALI NO-2, EAST ROHTASH NAGAR, SHAHDARA,
NORTH EAST DELHI- 110032
Alc No. DL/OKH/OKHL/A000000965
Loan Accounts have been classified as a NPA on 05-11-2024

07-01-2025

~ Rs.2901133)-
as on 06-01-2025 +
interest + Legal Charges

Ground Floor area measuring 63.54 sqmt Built Upon Property
Bearing No. 1/6181 and Plot No. 13 part of Khasra No.
1226/358 situated at Village Slkdarpur Colony Known as East
Rohtash Nagar, lllaga Shahdara, Delhi-110032;; Bounded As:
East: Property Bearing No. 1/6180, West: Property Bearing No.
1/6182, North: Others, South: Road 15ft Wide.

arising from Khasra No. 274Min, situated in Sain Vihar Colony,
Village Dundaheda, Pargana Loni, Tehsil & Distt. Ghaziabad.
Bounded As: East: Properrty Of Ravindra Kumar & Other,
West: Remaining Part Of Plot, North: Road 10 Ft. Wide, South:
Khet Of Guru Dutt.

29.

Mr. Showraj Mahaveer Singh, Mrs. Somvati Somvati,
Mr. Akshay Showraj, All At: 154 Gali No 3 Viklang Colony
Nandgram Ghaziabad Uttar Pradesh-201001
Alc No. DL/MNR/MNGR/A000000042
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025

~ Rs.1013083/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Plot No. 04 admeasuring area 50 sq. yd.
falling under Khasra No. 166 situated at "Viklong Colony" in
Village Sihani Pargana Loni Tehsil & Distt. Ghaziabad (U.P.
Bounded As: East: Plot Of Gyanchand, West: 25 Ft Wide
Road, North: Plot No. 05, South: Plot No. 03

30.

Mr. Mohd Sharukh Mohd Arif, Mr. Aquib Khan,
Mr. Anjuma Ara, All At: Plot No-614, Khanna Nagar, Loni Dehat
Ghaziabad Uttar Pradesh-201102
Alc No. DL/MNR/MNGR/A000000437
Loan Accounts have been classified as a NPA on 05-12-2024

__07:01-2025
Rs. 3222844/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Part of Plot no. 5 measuring 89 Sq. Yd. or
say 74.41 Sq. Mt,, situated in Awasiya Colony Tyagi Market,
Village Loni Pragna Loni Tehsil & Distt. Ghaziabad. Bounded|

64. Mr. Abhishek Abhishek, Mrs. Komal Komal, Both At: 07-01-2025 Freehold Residential Entire Property measuring 50 Sg. Yd. or
HOUSE.NO. 1057, GALI NO-1, SUNITA VIHAR LONI Rs. 1808647/- Say 41.8 Sq. Mt,, pertaining to khasra no. 181, situated in Rajiv
GHAZIABAD UP- 201102 as on 06-01-2025 +  |Vinar, Village DharotiKhurd, Pragna & Tehsil Loni Distt. Ghaziabad.
Alc No. DL/MNR/DHSH/A000000148 interest + Legal Charges|Bounded As: East: Property of Rajveer, West: Vacant Plot,

Loan Accounts have been classified as a NPA on 05-11-2024 North: Entry/Road 20 Feet Wide, South: Other Property.
65.| Ms. SULTANA SULTANA, Mr. WAHID KHAN, Both At: D-517 07-01-2025 FlatNo. SF-03, Second Floor (front Left Side), Area Measuring

BULAND MASJID, SHASTRI PARK, DELHI- 110053
Alc No. DL/GRN/SNPR/A000000187
Loan Accounts have been classified as a NPA on 05-11-2024

" Rs. 1538247/
as on 06-01-2025 +
interest + Legal Charges

495 Sq. Ft., i.e., 45.99 Sq. Mtrs., Built On Plot No. A-158 & Plot
No.A-159, Total Land Area Measuring 120+186.66=306.66 Sq.
Yards, i.e. 256.40 Sq. Meters, out of Khasra No.214 & 349,
Situated At Colony Rail Vihar, Hadbast Village Sadullabad,
Pargana & Tehsil Loni, Distt. Ghaziabad, U.P. (201102)
Bounded As: East: Vacant Plot, West: Flat No. SF-04, North:
FlatNo. SF-02 & SF-01, South: Road.

As: East: Property H-6, West: Entry/40 Ft Wide Road, North:
Part Of Property, South: 12 Ft Wide Gali

31.

Mrs. SONI SONI, Mr. CHHOTE LAL, Both At: POOJA
COLONY LONI KHANPURJAPTI Uttar Pradesh - 201102

Alc No. DL/MNR/MNGR/A000000740
Loan Accounts have been classified as a NPA on 05-12-2024

07-01-2025
Rs. 406707/-
as on 06-01-2025 +
interest + Legal Charges

Freehold Residential Part Of Plot No-72 Measuring 25 Sq,yd,
Or Say 20.90 Sq Mt Pertainig To Khasra No-246, Situated In
Village Pawisadakpur Loni Ghaziabad. Bounded As: East:
Road 10 Ft Wide, West: Plot Of Other, North: Plot Of Other,

financialexp.epaptin

South: Plot Of Other

66.

Mr. MANOJ GUPTA, Mrs. ANJU ANJU, Both At: C-3/267,
GALINO- 9, 2PUSTA SONIA VIHAR KARAWAL NAGAR
DELHI- 110094
Alc No. DL/NCU/GHAU/A000001609
Loan Accounts have been classified as a NPA on 05-11-2024

New Delhi

07-01-2025
Rs. 1476843/
as on 06-01-2025 +
interest + Legal Charges

o0 ©

Freehold Residential Flat No. SF-1 admeasuring area 65 sq.
yd. (54.34 sq. mtr.) built on Plot No. 114A & 114B falling under
Khasra No. 221 situated at Block-B "Rail Vihar" in Village
Sadullhabad Pargana & Teshil Loni Distt. Ghaziabad (U.P.)
Bounded As: East: Plot No. B-114 B, West: Plot No. B-113,
North: 25 ft. wide Road, South: Plot No. B-82B.
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ADVERTISEMENT
REGISTRATION OF VENDORS FOR THE FY 2025-26
FOR SUPPLY OF MEDICAL STORES

1. Army Hospital Research & Referral {(AHRR) Delhi Cantt invites
applications for registration from ManufacturerfAuthorized
Stockiest/Retail Suppliers dealing with Drugs. Consumables incl
Laboratory Kils & radiclogy items, Medical gases et for FY 2025-26,

2,  Application form with detail Terms & Conditions is avail free of costand can
be requesied from ahrrmedstores1396@gmall.com or physically
collected from Medical Stores Amny Hospital (R&R) Dethi Cantt on-any
working day between 1100-1400 hrs from 03 Mar 2025 onwards, Copy of
valid identity proof & drug hcense will be submitted along with the request
for the application form,

3. The application form duly completed inall respects along with all required
documents should be deposited in the Box labeled "Vendor Registration
FY 2025-26" keptin Main Office of Army Hospital (R&R ), Applications may
be sent by registered post addressed "Brig i'c Adm & Cdr Troops, Army
Hospital (R&R), Delhi Cantt=110010°

4. Applying for vendor registration does not automatically confer the right for
registration and is subject o applicant meeting all the terms & conditionz,
Vendor already registered with this Hospital alzo need o re-apply and
renewal of registration of such vendors will be subject lo satisfaciory
performance during the lastFY

5. Last date for submission of application I3 1700 h on 2B Mar 2025,
Incomplete applications received after the due date will be summarily

rejected Commandant
Army Hoszspital (R&R)
Delhi Cantt
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